BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI

Application No. 104 of 2021

K. Ramsingh,

S/o. Mr. Kandasamy,

No. 3/93, South Street,
Theertharappapuram Post,
Alangulam Taluk,

Tenkasi District — 627 423.
Phone No. 8531066058

E. mail : lingaram74@gmail.com ..Applicant

-VS§-

. The Director,Rep By Chairman/Member Secretary,
SEIAA - Department of Environment,
No. 1, Jeenis Road,
Panagal Building Ground Floor,
Saidapet, Chennai — 600015.
Phone No. 044 - 24336421
E.Mail : tndoe@tn.gov.in

2. The Chairman,
Tamil Nadu Pollution Control Board,
No. 76, Mount Road,
Guindy, Chennai — 600032.
Phone : 044 - 22353134
E.Mail : tnpcb-chn@gov.in

3. The Deputy Director,
Dep Of Geology and Mining ,Govt of Tamilnadu,
Collectorate, Kokkirakulam,
Tirunelveli — 627 009
Phone : 0462 2500309,
E.Mail : minetnv@gmail.com,

4. The District Collector,
Collectorate,
No. 82, Railway Feeder Road,
Tenkasi — 627 811, Tenkasi District.
Phone : 04633 - 290547
E.Mail : collr-tks@gov.in

5. The Superintending Engineer,
O/o. The Superintending Engineer,
TANGEDCO, Anna Building,
Thiyagaraya Nagar, Tirunelveli — 627 011,
Phone : 0462 - 2531981
E.Mail : setin@tnebnet.org
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6. The Assistant Engineer,
Distribution - TANGEDCO,
Servaikkaranpatti, Kadayam,
Tenkasi District - 627 415
Phone : 9445854389
E.Mail : cedtin@tnebnet.org

7. Mr. N. Mohamed Mahaboob,
Proprietor — AP Nadanoor Rough Stone,

Jelly and Gravel Quarry, No. 8/142, Main Road,
Pottal Pudur, Ambasamudram Taluk,

Tenkasi District — 627 423,

(Previously Tirunelveli District)

Phone : 9443932490

E.Mail : infoglobalmining@gmail.com

8. Mr. K. Sasikumar,
S/o. V. Kalangiam,
Proprietor — AP Nadanoor Rough Stone,
Jelly and Gravel Quarry,
No. 9/303, Nainar Koil Street,
Velappanaiyeripatti, Thippanampatti Village,
Tenkasi District — 627 423
(Previously Tirunelveli District)
Phone : 9962688444

E.Mail : infoglobalmining@gmail.com ..Respondents

OBJECTION TO REPLY STATEMENT FILED ON BEHALF
OF 5" & 6" RESPONDENTS

The applicant submits the following objections for kind
consideration:

. The applicant submits that the respondents 5 & 6 have not
followed any rules for laying poles in order to give H.T. Service
connection to the respondents 7 & 8. The 5" & 6" respondents have
erected poles in the middle of the agricultural lands by spoiling the
field and agricultural activities. No notice is given to the land owners
before erecting pole in the private lands. No acquisition was made and
no compensation is paid to the land owners. The aim of the 5" & 6"

respondents is to aid the 7" & 8" respondents for the best reasons

known to them.
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2. It is submitted that, though the respondents in Para 8 of their

reply statement stating that the detail estimate was approved by the
Chief Engineer/Distribution, have not produced any documents to
substantiate their contention. It is evident from the fact that in Para &
the respondents S & 6 states that line is to be erected for length of 5.3
kilometers comprising 107 poles. Whereas in the reply to R.T.I. the
line is erected for length of 7.021 kilometer comprising 97 poles.

3 It is submitted that the allegation in para 9 of the reply
statement is not wholly true. It is true that A.P. Nadanur village
people are objecting for erection of H.T. Electricity Poles. It is false to
state that 4 poles were erected in the said village were damaged. In
fact, on 17.11.2020 the pole erected by the 5" & 6™ respondents in
A.P.Nadanur Village fell on one Chellappa’s house. On his complaint
he got compensation.

4. It is submitted that the allegations made in para 10 is with
regard to third parties. It is false to state that Peace Committee
Meeting was convened on 22.02.2021 at 4" respondent’s office.
Neither this applicant nor any of the affected villagers were called to
attend the said meeting. It is evident from the fact that the erection
work during March 2021 was objected by the villagers.

5. It is submitted that the entire erection of poles is only for the
benefit of private individuals i.e. 7" & 8" respondents herein. No H.T.
power supply is required by the villagers for carrying on agricultural

activities. The respondents 5 & 6 are invoking Sec. 10 & 16 of the
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Indian Telegraphic Act 1885, This section can be invoked for public
purpose and not for facilitating private individuals. The 5" & 6"
respondents have filed only evasive reply without giving any reply to

forceful erection of poles in agricultural lands and private lands.

6. Itis submitted that the respondents 7 & 8 at the time of seeking
license for quarry have clearly stated in the application that, no H.T.
electricity power is required for running the quarry business. The
license is also issued based on the fact that no H.T. power is required
for running the business. Now the respondents 7 & 8 suppressing the
above material fact have now applied for H.T. Power connection for
running the quarry business.
Dated at Chennai on this 9" day of December 2021.
. Q\f \Q 5\ Lo j:\ ‘

Counsel for }\pplicant Applicant
VERIFICATION

I, K. Ramsingh, Son of Mr. Kandasamy, the applicant herein, do
hereby declare that what are all stated above paras | to 6 are true and
correct to the best of my knowledge and belief.
Verified at Chennai on this 9" day of December 2021 B
NI

Applicant.

List of Documents:

1. R.T 1. Application and reply given by TNEB, Public information
Officer, Tirunelveli to one Mr. Saravanaraj, A.P.Nadanur Village.

2. Photos showing erection of E.B. poles through agricultural paddy
fields.



BEFORE THE NATIONAL GREEN
TRIBUNAL (SZ) CHENNALI

Application No. 104 of 2021

K. Ramsingh ~Applicant
-vsb

The Director,

Rep By Chairman/Member Secretary,
SEIAA - Department of Environment,

No. I, Jeenis Road, Panagal Building
Ground Floor, Saidapet,

Chennai - 600015,

Phone No. 044 - 24336421

E.Mail : tndoe@tn.gov.in

And 7 others. ...Respondents

OBJECTION TO REPLY STATEMENT FILED
ON BEHALF OF 5™ & 6" RESPONDENTS

M/s. AJOHN BRITTO (834/1990)
N. POOVANALINGAM (638/1993)
S. PAUL LORDSON JEBARAJ
(MS 3526/2019)
Counsel for Applicant

Mobile No. 72990 36902
I:. Mail : poovanalingam_n@yahoo.com
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M Gmail ramalingam ramachandran <lingaram74@gmail.com>

Objection to 5&6 Res.pdf

1 message

ramalingam ramachandran <lingaram74@gmail.com> 9 December 2021 at 22:28

To: tnpcb-chn@gov.in, minetnv@gmail.com, colir-tks@gov.in, setin@tnebnet.org, cedtin@tnebnet.org,
infoglobalmining@gmail.com

Before The National Green Tribunal (S2)

Chennai.

Application No. 104 of 2021.

K. Ramsingh

Vs.

8 other's

Counter Objection to the Objection filed by 5 & 6th Respondents.
Kindly acknowledge the same.

Counsel for Applicant.

A. JohnBritto

-B Objection to 5&6 Res.pdf
2974K
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